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Ground water level in Maharashtra

154. MISS SAROJ KHAPARDE: Will
the Minister of WATER RESOURCES
be pleascd to statc:

(a) whether Government are  aware
that the ground water level in
Maharashtra particulurly in its wurban
arcas has dccreascd to such an cxtent
that handpumps have become
inoperative;

{b) if so, the dctails thercof; and
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(c) whether any schemes have been
prepared by Government to maintain the
normal lavel of ground water in various
parts of the State?

THE MINISTER OF STATE OF THE
MINISTRY OF WATER RESOURCES
(SHRI SIS RAM OLA): (a) and (b)

Information is being collected.

(c) The Central Ground Water Board
is carrying out experimental recharge
studies in Amaravati and Jalgaon districts
in  collaboration with the State
Government  under wheih  percolation
tanks, recharge shafts and injection wells
have been constructed which have shown
improvement in water availability and
rise in ground water level. The statement
government of Maharashtra is also
carrying out ground water recharge and

conscrvation  incasurcs  under  its
integrated watershed management
scheme.

Master Plan  for  Scientific  water
Management in Assam

155. SHRI PARAG CHALIHA: Will
the Minister of WATER RESOURCES
be pleased to state:

(a) whether Brahmaputra Board has
formulated any master plans for Scientific
Water Management in Assam and other
States of the North East Region;

(b) if so, the dctails and status of cach
of these master plans; and

(c) the steps taken to updatc
expenditure and to mobilise resources for
implementation of these master plans?

THE MINISTER OF STATE OF THE
MINISTRY OF WATER RESOURCES
(SHRI SIS RAM OLA): (a) Ycs, Sir.
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(b) The Brahmaputra Board has drawn
up Master Plan Part-I for the main stem
of the Brahmaputra River, Master Plan
Part-Il for the river Barak and its
tributaries and the Master Plan Part-III
covering 38 tributaries of the river
Brahmaputra and 8 rivers of Tripura. The
Master Plan Part-I and Part-II has been
approved by the Union Government.
Other Master Plans were circulated to
different concerned North Eastern States
for their views and comments and on the
basis of their comments, modifications of
Master Plans have been taken up by the
Board.
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(c) Updating o /é‘;penditure has not
been taken u_pm(& the estimated amounts
as derived “against various items of the
Master Plans are indicative. The exact
expenditure to this effect will be worke
out at the implementation stage.

MR. CHAIRMAN: the House is
adjourned till 11 O’clock tomarrow.

The House then adjourned
at thirty-one minutes past
eleven of the clock till eleven
of the clock-on Friday, the
21st November, 1997.




